XITEM NO 301 Court No.9 SECTI ON XVI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ARBI TRATI ON PETI TION NO 1 OF 2005

SHI N SATELLI TE PUBLI C CO. LTD. Petitioner(s)

VERSUS

JAIN STUDI OS LTD. Respondent ( s)

(Wth office report)

Date: 07/05/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE C K. THAKKER
For Petitioner(s) M. N khil Nayyar, Adv.
For Respondent (s) M . Bharat Singh, Adv.

M. US. Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Li st after sunmer vacati on.

[ Usha Bhardwaj ] [ Vinod Kul vi

]



Court Master Court Master



